
THE GAU HATI HIGH COURT AT GUWAHATI

(HIGH COURT OF ASSAM, NAGALAND, MIZORAM AND ARUNACHAL PRADESH)

NO. Hc.vrr-s2/ 2006 I 4903 I A

Shri SaPtarshi Garg,

It. Registrar (Vigilance),

Gauhati High Court,

Guwahati.

From

To,

Sub

Ref:-

Copy to:

Shri Roushan Lal,

District & Sessions Judge,

Karbi Anglong.

Casual Leave with station leave permission

Your letter No. DIKA/2023/7685 dtd 31'05 2023

J,
Dated Guwahati ,^" )i8,*t'

Sir' 
with reference to the above' I am directed to inform you that you h11e been

granted casual leave on 03'06'2023 alongwith station leave permission' with the

official vehicle, at own ;-;;"' the evening of 02'o6'2o23 till the morning of

06.05.2023' The Additional District & Sessions Judge' Karbl Anglong' and in her absence' the

nextSeniormostJudicialofflcershallremaininchargeofyourCourtandofficeinyourabsence.

Memo No'Hc.vu-111/2o12l49o4/A' dated >' b'L$ >)

\f fn" Project lvlanager, Gauhati High Court' Guwahati

Yours faithfullY,

eL/-
JT. REGISTRAR (VIGILANCE)

E

4-


